
 ह  Papers  Laid

 Emproyres’  Famity  PEnsIOn  (2ND
 AMNDT,)  SCHEME,  976

 THE  MINISTER  OF  LABOUR
 (SHRI  RAGHUNATHA  REDDY):  I
 beg  to  lay  on  the  Table  a  copy  of  the
 Employees’  Family  Pension  (Second
 Amendment)  Scheme,  976  (Hindi
 ang  English  versions)  publisheq  in
 Notification  No.  G.S.R.  427  in  Gazette
 of  India  dated  the  20th  March,  1976,
 under  sub-section  (2)  of  section  7  of
 the  Employees’  Provident  fund  and
 Family  Pension  Fund  Act,  1952.
 [Placed  in  Library.  See  No  LT-

 10674/76.)

 Bompay  Evectricrty  Duty  (GUJARAT
 AMENDMENT)  Act,  976

 ऊर्जा  मंत्रालय  में  उप-मंत्रो  (प्रो०

 सिद्धेश्वर  प्रसाद  )  में  गुजरात  राज्य  विधान

 मिल  (शक्तियों  का  प्रत्यायोजन)  प्रीमियम,

 976  की  धारा  3  की  उपधारा  (3)

 के  भ्रस्त्गत  बम्बई  नियत  शुल्क  (गुजरात

 सभो धन)  अधिनियम  i976  (हिन्दी  तथा

 भ्रश्नेजी  संस्करण)  (1976  का  राष्ट्रपति

 का  अधिनियम  सत्या  6)  की  एक  प्रति

 जो  दिनाक  3:  मार्च,  976  के  भारत

 के  राजपत्र  मं  प्रकाशित  हुआ  था,  सभा

 पटल  पर  रखता  हू  q

 [Place  in  Library,
 10671/76.}

 See  No  LT-

 TamMIL  NabDU  ADDITIONAL  ASSESSMENT
 AND  ADDITIONAL  WATER-CEss  (AMEND~

 ment)  Act,  976

 mo  सिद्धेश्वर  प्रसाद  मैं,  श्री

 केदार  नाथ  सिह  की  शोर  से,  तमिल  नाडू
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 राज्य  विधान  मंडल  (शक्तियां  का  राय  पालन)

 अधिनियम,  976  की  धारा  3  की

 उप  धारा  (3)  के  नवगति  तमिलनाडु
 अ्रतिरिक्त  निवारण.  तथा.  अतिरिक्त

 जल  उपकर  (संगो)  अ नियम,  1976

 (हिन्दी  तिया  झप्रेजी  संस्करण)  (1976
 का  राष्ट्रपति  का  अधिनियम  |  स्पा

 4)  की  एक  प्रति  जो  दिनाक  3  मार्च
 976  के  भारत  के  राजपत्र  मे  प्रकाशित

 हुए  था,  सभा  पटल  पर  रखता  हु।

 [Placed  in  Library,  See  No,  LT-
 10870/76.]

 NOTIFICATION  UNDER  CUSTOMS  4९७
 962  witH  ExPLANAaTORY  MEMORANDUM

 THE  MINISTER  OF  STATE  IN
 CHARGE  OF  THE  DEPARTMENT
 OF  REVENUE  AND  BANKING
 (SHRI  PRANAB  KUMAR  MUKHER-
 JEE):  I  beg  to  lay  on  the  Table  a

 copy  of  Notification  No.  66/76-Cus-
 toms  IG.S.R  292(E)]  (Hind:  and
 English  versions)  published  in  Ga-
 zette  of  India  dated  the  14th  April,
 976  under  section  59  of  the  Customs
 Act,  962  together  with  an  explana-
 tory  memorandum.  [Placed  in  Lib-
 rary.  See  No,  LT-0676/76.]

 12,  brs.

 LEAVE  OF  ABSENCE  FROM  THE
 SITTINGS  OF  THE  HOUSE

 MR.  SPEAKER:  The  Committee  on
 Absence  of  Members  from  the  Sittings
 of  the  House  in  their  Twenty.sixth
 Report  have  recommendeg  that  leave

 of  absence  be  granted  to  the  follow-
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 ing  Members  for  the  periods  indica  ted  against  each:

 (x)  Shrim  ti  Gayatri  Devi

 (2)  Shri  C.  Chittib  bu

 (३)  Shri  Mc  dhu  Dandevate

 (६4)  Shri  Shyamnanda  Mishra

 45)  Shri  Murasoh  Maran

 २6)  Shri  Morarji  R.  Di  sar

 (7)  Shri  Samar  Guha

 (8)  ShriR.  N.  Goenka

 (9)  Shri  Jagant.athiao  Josh.

 (10)  Shrt  Mohan  Dhana

 1¢39)  Shri  Hukam  Chand  Kachwai

 (2)  Shn  Bhagtrath  B’anwar

 (13)  Shri  Janeshwar  Misra.

 (r4)  Shri  Jyotirmoy  Bosu

 (15)  Shri  Ram  Dhar

 6)  Dr.  Jivraj  Mc  hta

 |  (17)  Shr  Mukhtiar  Si:  gh  Malik

 (18)  Dr.  Laxminarayan  Pande  ya

 (9)  Shri  Phool  Chard  Virma.

 3rst  July  to  7th  August,  :975(Fourtcenth  Session);  sth
 Januay  to  6th  February.  976  (Fifteenth  Session)  ara
 8th  to  25th  March,  7976  (Sixteenth  Sessior:).

 7th  January  to  6th  February,  7976  (Fifteenth  Session)
 and  8th  March  to  4th  April,  7976  (Sixteenth  Session).

 6th  February,  1976  (Fifteerth  Sessior);  8th  March  to
 isth  April,  3976  and  26th  April  to  14th  May,  7976
 (Sixteenth  Session).

 6th  Fibruary,  1976  (Fifteerth  Sessior);  8th  March  to
 rgth  April,  .976  and  26th  April  to  r4th  May,  7976
 .Suxteeth  Session).

 80  March  to  rsth  April,  3976  ard  26th  April  to  r5th
 Myy,  7976  (Sixteenth  Session).

 r5th  to  22nd  May,  7976  (Sixtcerth  Sesstor).
 8th  March  to  rsth  Apnil,  4976  ard  26th  April  to  r5th

 May,  3976¢  Sixteenth  Scssior:).
 8th  March  to  rsth  April,  .976  ard  26th  Apri}  to  rth

 May,  3976(Six-centh  Session).
 6th  ६६  bruary.  7976  (Fifteerth  Sessior);  8th  March  to

 isth  April,  .976  «nd  26th  April  to  r4th  May,  3976
 (Sixteenth  Scssior  he

 3rd  to  rsth  April,  .976.ard  26th  April'o  22rd  May,  7976
 (Sixteer  th  Sessior  ).

 3rd  to  5th  April.  1976  and  26th  Aprilto  22nd  May,  976
 (Sixt.enth  Sessior  ).

 5thto  22nd  May,3976(Sixtecth  Sessioi  ).

 16th,  March  to  rsth  April,  976  and  26th  April  to  2ard
 May,  976  (Sixteenth  Session).

 i$th  to  22nd  May,  976(Sixteerth  Sessios)

 rgthto  22nd  May,  976(Sixtecr  th  Sessior  )

 6th  to  22nd  May,  4976  (Sixteenth  Scssior  ).

 i5thto  22704  May,  3976(Sixteerth  Scssior  )

 I5thto  22rd  May,  4976  (Sixteenth  Session).

 r5thto22nd  ,  May  .976(Sixteerth  Session).

 COMMITTEE  ON  PUBLIC  UNDER-  (ii)  Minutes  of  the  sittings  of
 TAKINGS

 EXGHT-THrRD  REPORT  AND  MINUTES

 the  Committee  relating  to  the
 above  Report.

 SHRI  NAWAL  KISHORE  SHAR-  =  pyBLIC  ACCOUNTS  COMMITTFE
 MA  (Dausa):  I  beg  to  present  the
 tollowing  Report  and  Minutes  of  the  Two  Hunprep  AND  Firty,  Two  Hun-
 Zommittee  on  Public  Undertakings:  DRED  AND  SEVENTH,  AND  Two  HUND-

 (i)  Eighty-third  Report  on  In-
 @an  Diary  Corporation.

 RED  AND  NINTH  REPORTS

 SHRI  प्र.  N,  MUKERJEE  (Calcutta-


